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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTIH OF

APRIL-2020
PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL| L.B. DB SB TOTA L BALANCE
MAIN C"ASES N
CIVIL SIDE |
CIVIL FIRST APPEAL 9419 0 18 18 0 0 0 0 9437
CIVIL SECOND APPEAL 2983 0 8 8 0 0 0 0 2991
EX. FIRST APPEAL 47 0 0 0 0 0 0 0 47
EX. SECOND APPEAL 9 0 0 0 0 0 0 0 9
CIVIL MISC. APPEAL 28450 5 104 109 0 0 0 0 28559
CIVIL REVISION 620 0 9 9 0 0 0 0 629
CIVIL REVIEW 474 1 2 3 0 0 1 1 476
CUSTA (CUSTOM APPEAL) 8 0 0 0 0 0 0 0 8
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0 -
L T. APPEAL 386 0 0 0 [ o 0 0 0 386
W, T. A 7 0 0 0 0 0 0 0 7
SALES TAX REVISIONS 818 0 | 1 0 0 0 0 819
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 16 0 0 0 0 0 0 0 16
COMPANY SUITS 0 0 0 0 0 0 0 0 0 |
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 7 0 0 0 0 0 0 0 7
SPECIAL APPEAL ( WRIT) 1763 9 0 9 0 3 0 3 1769
CIVIL CONTEMPT 3217 0 11 11 0 0 0 0 3228
CIVIL WRIT 54950 4 69 73 0 39 4 43 54980
00s 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 174 1 0 1 0 0 0 0 175
CROSS OBJECTION 930 0 0 0 0 0 0 0 930
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL *A" 104330 20 222 242 0 42 5 47 104525
CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20509 0 24 24 0 5 10 15 20518
CRIMINAL REVISION 8734 0 13 13 0 0 6 6 8741
S 83 CR_p.C.- 6994 0o | 2 [ 2] 0 | o 8 8 7008
U8 4338 839 CR.P. C. 1288 0o | s18 |58 o | o | 457 | 457 | 1409
CR. CONT. PETITION 5 0 0 0 ¢ 0 0 0 5
CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
HABES CORPUS 100 7 0 7 0 3 0 3 104
CR.Liua 615 0 0 0 0 0 0 0 615
CRLW 283 7 6 13 0 7 1 8 288
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1 |
TOTAL B 38531 14 643 657 0 15 482 497 38691
TOTALA+B 142861 34 865 899 0 57 487 544 143216
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CRIMINAL INTER APPL.)

e 831 0 | 13 |3 | o | 1 |19 | 20 824

e 1841 0 9 9 0 0 5 5 1845 |

NISC PETTTION 5988 0 16 | 16 | 0 0 8 8 5996

CRINNAL TRANS PET. ~CRIW 68 0 0 0 0 0 0 0 68

0 i s g o] o] 4 5

o | oo ool ol ool o

o 120 0 6 6 0 0 4 4 122
TOTAL -C 8848 0 < i 0 1 36 37 8855

CRIMINAL TRANSFER PET. 64 0 0 0 0 0 0 0 64

STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 64 0 0 0 0 0 0 0 64

TOTAL C+D 8912 ] o4 4 0 1 36 37 8919

TOTAL A+B+C+D 151773 34 909 | 943 0 58 523 581 152135

CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 14 0 0 0 0 0 0 0 14

STAY IN CENTRAL EXCISE APPEAL T 0 0 0 0 0 0 0 7

STAY IN SALES TAX REV, 32 0 0 0 0 0 0 0 32

STAY IN CIVIL FIRST APPEAL 1215 0 18 18 0 0 0 0 1233

STAY IN CIVIL SECOND APPEAL 459 0 8 8 0 0 0 0 467

STAY IN CIVIL MISC. APPEAL 3538 1 39 40 0 0 0 0 3578

STAY IN CIVIL REVISION 186 0 2 2 0 0 0 0 188

STAY IN CIVIL REVIEW 4 0 0 0 0 ] 0 0 4

STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0

STAY IN TRANS FER APPL. 21 0 8 8 0 0 0 0 29

STAY IN CMAP., 9 0 0 0 0 0 0 0 9

STAY Iy SFL. APPEAL (WRIT) 1006 9 0 9 0 2 0 2 1013

STAY IN WRIT PET. 25745 4 69 73 0 37 -+ 41 25777

TOTAL -E 32236 14 144 158 0 39 4 43 32351

CIVIL MISC. APLN. 1357 0 10 10 0 0 0 0 1367

CIVIL MISC. CASE 3440 12 26 38 0 0 0 0 3478

EXE. MISC, APLN. 0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 53 0 0 0 0 0 0 0 53

CIVIL TRANSFER APPLICATION 35 0 8 8 0 0 0 43

TOTAL -F 4885 12 44 56 0 0 4941

TOTAL E+F 37121 26 188 214 0 39 -+ 43 37292 |

TOTAL A+B+C+D+E+F 188894 60 1097 | 1157 0 97 527 624 189427
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